
AUO't1ST H. f9fS 

~ wIlether GoYerDlDODt ba ve .. action
.. iate,. relier to Ceatral 'Governmeat 
~oyees<tcepillg ill 'View the old prina
pINt.D.: ..... which were ad.opted while 
.uotiadDl,1IM aame oil eadier occasion in 
J9I); 

(b) whether Government arc aware 
ihat employees in thc pay range between 
Ra. 38&-599 win be getting Jesser amount 
tb_.nctioned t{) tbem in 19B) ; 

(c) if so, tbo reasons thereof; and 

(4) whot~cr Goverameat are conlem
PlatiDa lOme steps for ill rectification? 

1'HB MINISTER OF STATE IN THB 
MINISTlt.Y OF FINANCE (SHRI JANA
IlDHANA POOJARY): (a) The instal
-.eat of Iuterim R.elief sanctioned w.e.f. 
1.6-1983 was decided after discussion in 
the Standing Committee of the National 
C-cil (JCM~. The second instalment of 
Interim Ilelief aaactioBed with effect from 
1-3.1985 has been given on the basis of the 
noom..ooatioas 'ef tIae Fourth Central 
Pa, CQmmiajo~. The terms of referonce 
of the CommisaioD were modified to caable 
tbem to consider livin, relief of sucb 
hateriOl D.tur~. 

(b) Yea, Sir. 

(q) Fixed amounts for .pay slabs were 
liYeD as Interim Relief w.e.f. 1-6.1983. 
Interim Relief liven w.e.r. 1.3-1985 has 
been., the ,ate of 10ey. of tl;lc basic pay 
subject to a minimum of Rs~ SOJ .. p.m. 

(d), ~ s~ propeaal is .under cODsi· 
·"u.tion. 

I T'lIIUlllIiDII ) 

Utili.tioB 0' II.rrr d.cba~&f4 froa 
eoaJ " .. heries 

3732. SHRI YOGESHW AR PRASAD 
,YQQ~¥': W~ll u.e Millitter 01 STEEL, 
MINES AND COAt be pleased to state : 

(~ the .. , Ua.\1thic_ tile llurry dis
• rpd Ir{J1b coal wallte.fa QI Coal 'l1a4ia 
tt~. is beillf -~t ... 

(b) whether it is a fact that people 
aTe earaiDllakhs of rupees -daily by ,ell .. 
stur'J of Coal India Ltd. iD private
sector? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE): 
(a) and (b) Slurry discharged from tbe 
coal wasberies of Bharat Colcins Coal Ltd. 
CeatraJ Coalfields Limi ted and WcatlOrn 
Coalfields Limited is recovered from t. 
ponds built up for the purpose and is bei.,. 
mixed with clean coal or middlilllS dopeD
ding upon .quality. A part of tho slurry 
js also being disposed of by CCL by iovit
jpg tenders and the tenderers dispoae them 
off by making soft coke. 

Very fine slurry which is not deposited 
in the ponds, flows out. It is not possi
ble to recover such slorry mechanically 
or manua lIy due to the opera tion beina 
commercially un-economic and technically 
difficult. Such slurry from DCCL's own 
lands and other lands bas been leased out 
by the Government of Bihar to the private 
parties. The profit which is earned by 
such parties in the process is Dot known. 

AmouDt spent on welfare schemes in C.I.L. 

3733. SHRI YOGBSHWAR PRASAD '. 
YOGESH: Wi)) the Minister of STEEL" 
MINES AND COAL "C pleased to state: 

(a) the amount sanctioned fer tke 
welfare schemes in the different associate 
companies of tbe Coal India Ltd. durina 
1984-85; and 

(b) the details of the expeodilUl'C out 
of tbis amount on different projectl/ 
schemes separately? 

THE MINISTEIl OF . STEEL. MlNIS 
AND COAL (SHRI VASANT SATHE): 
<a> and {b) The information is beinl 
collected and will be Ja,id on tbe Table of 
the House. 

Method for measuring/welghtD. eoal pr. 
duced in Collieries and Coal ProJects 

.f·C~J.L . 

. 3734. SOl YOOESHW'Aa ,MA1l\O 
YOGBSH : Will the Mi.iater et ITIEL • 
MINES ,AND 'COAL b.'pleaMd to' .... ·• 



SitAVANA 25, 1907 (SAKA) Writ tell Answers 

(a) dae~ method .adopted for measuring! 
weiahiDI the stoct of coal produced 10 

collieries -and coal pr-ojects of Coal India 
Limited; 

(b) whether any physical verification 
ia done at the end of the year; 

(C) if so, the difference found in the 
atock of coal mentioned in the stock books 
aDd tbe stocks obtained duri~g fhe physical 
verification of 1984·85 colliery-wise and 
projcct-wise; and 

(d) if the annual stock taking of 
coal ha,s Dot beer. undertaken, when and 
bow Government propose to do so ? 

THE MINISTER OF STEEL MINES 
AND COAL (SHRI VASANT SATHE): 
(a) Tbe measurement of coal stocks is 
done '08 volumetric basis and by applying 
appropriate density factor, tonnage is den
v~d. Besides measurement done by the 

Survey Teams of subsidiary companies on 
. monthly, six-monthly and yearly basis, a 
Coal Inventory Team from Coal India 
Limited also measures' the stocks in each 
colliery at the close of the financial year. 
The Members 0: the Team are drawn from 
the Regional Institutes of CEMPDIL and 
the subsidiaries of elL. The teams cons. 
tituted from the coalfield carry out mea· 
surements in other coalfields. 

(b) Yes, Sir. Physical verification of 
stocks as on 1.4.1 ~85 has already been 
carried out at all the collieries of Coal 
India Limited. 

(c) Statement ~howiDg company-wise 
position of physical and book stocks as on 
1.4.1985 is given below. The information 
regarding colJ iery-wise stock position is 
being obtained and will be placed on the 

. Table of the House. 

(d) Does not arise. 

Statement 

elL (oal stock inventory teams for 1984·85 

COlDpaay .. wiie o'Jerall posit jon of stock shortages 

Company 

1. E.C.l;. 

20 B.e,CoL. 
3. C.C.L. 

..... 9l.C.L. 

Book 
Stock 

48.02 

44.48 

128.37 

66.60 

(Figures in lakh tonnes) 

Measured Shortage* 
Stock ------------

Abs. 0/0 

45.96 (-) 2.06 4.3 
43.91 (-) 0.57 1.3 

125.75 (-) 2.62 2.0 

660 12 (-) 0.48 0.1 

.'The fiaures represent the algebraic sum of the shortages of aU the mines under the 

Company. 

ProdaetiOD of CokIng Co~1 

373$. SHRI YOGESHWAR PRASAD 
YOOESH : Will tbe Minister 0 l~ STEEL, 
MI10iS AND COAL be pleased to state 
tile .. ,t ... 1 quantity of coking coal pro
"ue.d lD tbemonth or April, May and June, , 
,"'·-.... via . the coal produced in the 

co~responding months in 1984 and how 
does it compare with the taraet fixed *1 

THE MINISTER OF STEEL, MINBS 
AND C?AL (SHRI VAS.ANT SATHE): 
The coking coal production during April 
to June 1985-86 as compared to 1984-85 if 
liven as under ;-




